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ENTRRL 	MINISTRATIVE TRIiUNAL 

CALCUTTA BENCH 

No.OA 343 of 96 

Present : Hon'1e Mr.Justice S.N.Malllck, Vice—Chirmn 

Hon'Ile 1r.S.Dasupt a , Administrative 11emer 

BIPLA9, KR. DAS 

vs 

UNION OF INDIA & ORS. 

For the applicant : None 

For tie respondents: Mr..Mukherjee, counsel 

Heard on : 3.3.99 	 Order on : 3.398 

S.N.Mallick, VD 

None appears for the petitioner today. It appears that on 

the lst two consec'utive occass ions none appeared for the petitioner 

when the matter was called for admission hear ins. The applibation is 

dismissed for dePault. Mr. aMukherjee, id • counsel appears Por the 

respondents. No order as to costs. 

MEII9ER(A) 	 ViCECHRIRP1AN 
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